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Tea Estates 

-1496 J Shri N. R. Ghosh: 
. \.. Shri p. C. Borooah: 

Will the Minister of Finance b(> 
pleased to state: 

(n) how many tea-estates owned 
by Sterling Compani(,s have been sold 
by them during 1955-60; and 

(b) at what price? 

The Deputy Minister of Finance 
(Shri B. R. Bha,at): (a) and (b). 
Information is being collected and 
will bl· laid on the Table of the Lok 
Sabha when available. 

Institute of Radiation Medicin(> 

'1497. Shri P. C. Borooab: Will 
tlal' Mmistt·r of Defence be pleased 
tn statl': 

(a) whethel" there is a scheme for 
starting an im'titull· for radiation 
medicin!' in the country; 

(b) if so. wher,,; and 

Ic) at what cost? 

The Minister of Defence (Shri 
Krishna Menon): (a) Yes, Sir. A 
schf'ml' is under consideration. 

(b) and (c). The ("ontcmplatl'd pro-
ject has not reached the stage when 
dl·tails hav" bp("n formulated. 

Excise Duty on Power-Looms 

-14911. Shrl A. M. Tariq: Will the 
Minister of FInance be plcaspd to 
• tate: 

(a) whetht·r it is a fact that great 
difference will be there in the COHt 
of manufacture of raffal cloth in 
HandJoom sector and powerloom sec-
tor as a result of levy of excise duty 
on powerJoom sector; 

(b) whether it is a fact that this 
would affect thp. very existence of 
powerlooms; and 

(c) if so, what steps Government 
propo5f' to take so that both the 
s{"("'tors may co-exist:-

The Deputy Minister 01 Jo'iDaIlce 
(Shrl B. R. Bharal): (a) There being 
no Central Excise control over hand-
loom units, reliable data is not readily 
available. Information as available 
with us indicates that bringing of 
woollen powerlooms units having 
2 to 4 looms under excise will 
not greatly increase the differ-
ence in thl' cost of production in the 
powerloom units vi Hl-t)is that on 
hand loom units. 

(u) No. 

(e) Does not arisc. 

C.O.D., Delhi 

-1499 ( Shrl Muhammed Ellu: 
. L Shrl S. M. Banerjee: 

Will the Ministl'r of Defence be 
pl("8sed to state: 

(a) ""heth('r it is a fact that there 
is a big shortage of valuable stores 
III COD, Dplhi Cantt.; 

(b) if so, whl·ther any enquiry haa 
bpt'n instituted: 

(c) if so, what are the findings; and 

(d) tht., total amount of loss writhm 
off during 1960-61? 

The Minister 01 Defence (Shn 
Krishna Menon): (a) TIwrt" has bl'en 
no big shortag(> of valuablt· slon·lI. 
Certain ddkienci"JI were, however, 
discovered during normal st()ck taking 
and action is In hand to investigate 
the rpasonE for the shortages . 

(b) and ({"). In all ( as( ~  wht're 
deflcwnc.t·s ha"c bl·c·n nr'tlctod. Courtll 
of Inquiry havE· bepn held or are 
being held to pinpoint responllibility. 
In two cas( .~  departmental action III 
beinj! taken aJ1:alnllt tht, pf'rsons 
involved. In thr('(' other ca~lI. Court. 
of Inquiry an:-still under pro rt !I~. 

(d) The total amount ot loss so lar 
written off on account of deftciencip.1I 
disco\"('red durin' normal Ktocktaklna 
in 1960-61 is Ri. 14.003.72. This fteure 
doe~ not include the C88(·' men nn~ 




